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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC issues notice to Punjab
after dog carries infant’s head

The National Human Rights Commission (NHRC)
on Wednesday issued notice to the Punjab
government over an incident where a stray dog
was seen carrying the severed head of an infant
near the Government Rajindra Hospital in the
Patiala district. The Medical Superintendent of
the hospital says that no baby has been found
missing from the hospital. In all recent cases of
deaths of infants, the bodies were handed over to
the families after proper documentation, he said.
He has reportedly expressed concern that the
remains might have been dumped outside the
hospital premises by someone. Calling it a
serious human rights violation, the commission
has asked for a detailed report.
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NHRC noticeto
Punjab over
m’;lg infant's

carryingi
severed head

New Delhi, Sep 3 (PTIl) The NHRC on
Wednesday said it has issued notices to the
Punjabgovemment and police authoritiesover
reports that a stray dog was seen carrying the
“severed head of aninfant” nearagovernment
hospital in Patiala district last month.

Reportedly, the attendants of the patients
have alleged that stray dogs are "often found
roaming” freely inside the hospital premises.
And, they have also alleged poor sanitation,
lack of security and negligence by the hospital
authorities, the rights panel said.

in a statement, the National Human Rights
Commission said, it has taken suo motu cog-
nisance of a media report that "a stray dog was
seencarmying the severed head of an infantnear
the Government Rajindra Hospital in Patiala
district of Punjab on August 26"

Thecommissionobserved that the content of
the media report. if true, raise a serious issue of
human rights violation. Therefore, it has issued
notices to the chief secretary of Punjab and
the senior superintendent of police of Patiala,
seeking a detailed report in two weeks, the
statement said.

According to the media report carried on
August 27 the medical superintendent of the
hospital has stated that "no baby has been
found missing from the hospital and in all
recent cases of the deaths of children, the
bodies were handed over totheir families after
proper documentation’, it said

He has reportedly expressed apprehension
that the remains might have been dumped
outside the hospital premises by someone,
the NHRC said.
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NHRC notice to Punjab govt over stray
dog seen carrying kid's severed head

Press Trust of India

letterschd @hindustantimes.com

NEW DELHI : The NHRC on
Wednesday said it has issued
notices to the Punjab govern-
ment and police authorities
over reports that a stray dog
was seen carrying the ‘severed
head of an infant” at the gov-
ernment hospital in Patiala last
month.

The attendants of the
patients have alleged poor sani-
tation, lack of security and neg-
ligence by the hospital authori-
ties, the rights panel said.

In a statement, the National
Human Rights Commission
said, it has taken suo motu cog-
nisance of a media report that
“a stray dog was seen carrying
the severed head of an infant
near the Government Rajindra
Hospital in Patiala district of

PANEL OBSERVED
THAT CONTENT OF
MEDIA REPORT, IF
TRUL, RAISES A
SERIOUS ISSUE OF
HUMAN RIGHTS
VIOLATION

Punjab on August 26",

The commission observed
that the content of the media
report, if true, raises a serious
issue of human rights violation.
Therefore, it has issued
notices to the chief secretary of
Punjab and the senior superin-
tendent of police of Patiala,
seeking a detailed report in two
weeks, the statement said.

The Patiala police had
arrested a man for dumping his
stillborn child in a medical waste

dustbin at the hospital. Police
said that the dustbin was then
emptied into a dump yard inside
the hospital premises, from
where the stray dog is believed to
have picked up the dead baby
and was seen carrying its severed
head near Ward number-4 of the
hospital.

Patiala SSP Varun Sharma
said that the father, identified
as Girdhari Lal, a daily wager,
has been arrested.

Cops had said that the man
didn't have enough money to
cremate the body so he had
wrapped the body in a black
polythene bag before placing it
in a dustbin.

“The man was booked under
section 94 (offense of conceal-
ing the birth of a child by
secretly disposing of its dead
body) of Bharatiya Nyaya San-
hita (BNS).
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NHRC notice
on deadly
bldg collapse

FPJ News Service
NEW DELHI
e ————]

The MNational Human Rights
Commission (NHRC) on
‘Wednesday said it has issued
notices 10 the Maharashira
government and the police
chief over the collapse of a
four-storey apartment bufld-
ing in Palghar district last
month, in which 17 people
died As per reports, the
building was unauthorised
and constructed more than a
decade ago, it said

The NHRC, in a statement,
said it has “taken suo motu
cognisance of a media report
that 17 people died and eight
were injured when a portion
of a four-storey apartment
collapsed in the Virar East
area of Palghar district,
Maharashtra, on August 27

However, the residents
were paying taxes o the
Vasai-Virar City Municipal
Corporation (VVCMC),
believing the building was
authorised as per the nota-
rised documents, the state-
ment said
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NHRC issues notice to Punjab
in severed infant head case

The National Human Rights Commission (NHRC)
on Wednesday issued a notice to Punjab
government over an incident where a stray dog
was seen carrying the severed head of an infant
near the Government Rajindra Hospital in the
Patiala district. The Medical Superintendent of
the hospital says that no baby has been found
missing from the hospital. In all recent cases of
the deaths of infants, the bodies were handed
over to the families after proper documentation,
he said. He has reportedly expressed concern,
that the remains might have been dumped
outside the hospital premises by someone.
Calling it a serious human rights violation, the
Commission has asked a detailed report.
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{ NALASOPARA BUILDING COLLAPSE }

NHRC takes suo motu
cognizance of deaths

Megha Sood

megha sood@htiive com

MUMBAI: The National Human
Rights Commission (NHRC), on
Tuesday, took suo motu cogni-
zance of 17 deaths in the Nalaso-
para building collapse incident
on August 27, and issued noti-
ces to the chief secretary and
the director general of police of
Maharashtra, calling for a
detailed report on the matter
within two weeks.

The commission observed
that, based on media reports,
the building was reportedly an
unauthorised construction,
which was built more than a
decade ago. However, the resi-
dents were paying taxes to the
Vasai-Virar City Municipal Cor-
poration (VWCMC), establishing
that the building was autho-
rised as per the notarised docu-
ments, the notice highlighted.

While issuing notices to
Maharashtra’s chief secretary
and director general of Police,
NHREC termed the incident a
larger violation of human rights
and called for a detailed report
on the matter within two weeks.

In the notice, NHRC quoted a
media report, where a senior
officer of the VVCMC had stated
that the building might have
collapsed due to the use of infe-
rior quality construction mate-
rial and the negligence of the
builder and plot owner.

The residents were sent three
notices to vacate the building,
but all the warnings were
ignored, the official told the
media.

The incident occurred at
12:05 am on August 27 when the
rear portion the four-storey
Ramabai Apartment, located on
Narangi Road in Vasai, crashed
onto a chawl in the vicinity.
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NATIONAL HUMAN
RIGHTS COMMISSION

Virar bldg: NHRC
sends notices

Mumbai: The National Hu-
man Rights Commission on
Wednesday has taken a suo
motu cognizance of the Virar
building collapse in which 17
were Killed and 9 were inju-
red. They have issued notices
to the chief secretary and the
DGP, calling for a detailed re-
port within two weeks. The
NHRC mentioned that though
the building was illegal resi-
dents have been paying taxes.
— Vishal Rajemahadik
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NHRC issues notice to Punjab
after dog carries infant’s head

The National Human Rights Commission (NHRC)
on Wednesday issued notice to the Punjab
government over an incident where a stray dog
was seen carrying the severed head of an infant
near the Government Rajindra Hospital in the
Patiala district. The Medical Superintendent of
the hospital says that no baby has been found
missing from the hospital. In all recent cases of
deaths of infants, the bodies were handed over to
the families after proper documentation, he said.
He has reportedly expressed concern that the
remains might have been dumped outside the
hospital premises by someone. Calling it a
serious human rights violation, the commission
has asked for a detailed report.
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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC issues notice to Punjab
after dog carries infant’s head

The National Human Rights Commission (NHRC)
on Wednesday issued notice to the Punjab
government over an incident where a stray dog
was seen carrying the severed head of an infant
near the Government Rajindra Hospital in the
Patiala district. The Medical Superintendent of
the hospital says that no baby has been found
missing from the hospital. In all recent cases of
deaths of infants, the bodies were handed over to
the families after proper documentation, he said.
He has reportedly expressed concern that the
remains might have been dumped outside the
hospital premises by someone. Calling it a
serious human rights violation, the commission
has asked for a detailed report.
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NHRC issues notice to Punjab
after dog carries infant’s head

The National Human Rights Commission (NHRC)
on Wednesday issued notice to the Punjab
government over an incident where a stray dog
was seen carrying the severed head of an infant
near the Government Rajindra Hospital in the
Patiala district. The Medical Superintendent of
the hospital says that no baby has been found
missing from the hospital. In all recent cases of
deaths of infants, the bodies were handed over to
the families after proper documentation, he said.
He has reportedly expressed concern that the
remains might have been dumped outside the
hospital premises by someone. Calling it a
serious human rights violation, the commission
has asked for a detailed report.
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NHRC issues notice to Punjab
after dog carries infant’s head

The National Human Rights Commission (NHRC)
on Wednesday issued notice to the Punjab
government over an incident where a stray dog
was seen carrying the severed head of an infant
near the Government Rajindra Hospital in the
Patiala district. The Medical Superintendent of
the hospital says that no baby has been found
missing from the hospital. In all recent cases of
deaths of infants, the bodies were handed over to
the families after proper documentation, he said.
He has reportedly expressed concern that the
remains might have been dumped outside the
hospital premises by someone. Calling it a
serious human rights violation, the commission
has asked for a detailed report.
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{ RAPE, MURDER OF MINOR }

NHRC seeks reply

from top co

Avinash Kumar

avinash kumar@htlive.com

PATNA: The National Human
Rights Commission (NHRC) on
Wednesday issued notices to the
Bihar police chief and district
magistrate of Patna over reports
that a 10-year-old girl wasalleg-
edly raped and murdered by the
caretaker of a mango orchard
in Maner police station area
near the state capital on August
28.

The commission “taken suo-
motu cognizance of a media
report that a 10-year-old girl was
raped and murdered by the care-
taker of an orchard. The Com-
mission has observed that the
content of the media report, if
true, raises serious issues of vio-
lation of human rights,”
NHRC said.

The apex human rights body
issued notices to the Bihar DGP

REPORTEDLY,
ACCUSED BHOLA
RAI (48) HANGED
THE BODY OF THE
VICTIM ON A TREE
TO DISGUISE THE
MURDER AS
SUICIDE

Vinay Kumar and DM Patna
Thyagarajan SM, seeking a
detailed report within two
weeks, including compensation,
if any, provided to the next of kin
of the deceased.

Reportedly, perpetrator Bhola
Rai (48) hanged the body of the
victim on a tree to “disguise” the
murder as suicide. The girl, a
Class 5 student, had gone to col-
lect wood when the perpetrator
lured her with a guava, to a room
inside the orchard before com-

p, DM

mitting the heinous crime. Bhola
was arrested based on CCTV
footage that showed him molest-
ing the girl. Avoiding the cam-
eras, Bhola then killed her to
destroy the evidence.

After his arrest, a section of
people gathered at Maner police
station and demanded to hand
over Bhola to them for on spot
justice.

Meanwhile, BJP leader Nikhil
Anand and former RJD minister
Tej Pratap Yadav visited the spot
and demanded compensation to
the next of kin of the deceased
and speedy trial against the cul-
prit.

According to the media report
carried on August 31, the girl was
reported missing by her family
on August 26, and her body was
recovered on the morning of
August 28, hanging from a tree
in the waterlogged orchard, the
NHRC statement said.
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NHRC seeks
report from DGP
on attack on
scribe in
Nabarangpur

STATESMANNEWS SERVICE
BHUBANESWAR. 3 SEPTEMBER:
The National Human Rights
Commission (NHRC), India
has taken suo motu cognizance
of a media report on she
attack on a journalist in
Papadahandi area of
Nabarangpur district.

0On 29 August, ajournalist
sustained multiple stabwounds
in the attack by adrugaddict
for filing a complaint against
him. Reportedly. the victim
journalist has been hospitalised
in critical condition.

The Commissionhasobserved
that the contents of the news
report. if true, raise serious
issues of violation of human
rights. It has issued a notice
to the Director General of
Police, Odisha, calling fora

detailed report onthe matter
within two weeks. The report
is expected to include the
status of the investigation as
well as the health condition
of the injured journalist.
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CPCBdirects WBPCBto
submit reportafter PMO
prod onsilicosis in Burdwan

DEBAIYOT CHAKRABORTY
Asgresal 3 Sepremiber

e Central Pollution
Control Board
(CIPCBY, acting on
directives from the
Prime Miniters Ofice (PMO),
has instructed the Member
Secretary of the West Bengal
Pollution Control Board
(WBPCEB) to submil a report
onthe dsingcasesol silicosks
mthe industrial bek ol Asarsol
urider Weest Burdwandistrict.

Earlier, local BJP leader
Abhijit Roy had lodged a
okt onthe Prime Minkers
Office PulicGrieanoe (PVOPG)
Cell website regarding the
increasing number of silioosis
ases and deaths of gone
fctory workers in Salanpur
block over the past year.

In his onllne complaint,
Roy urged the closure of
fctories spreading silicosis
and causing the deaths of
labourers. He aso called for

proper compensition ud froe
medical reatrmeent for victimes
and their families.

Reports indieate there has
beennonguliar heaheheckup
olworkersemploved insilica
manubonring unitsinSaknpur
Block, while pollution levels
continie 1o worse.

Hundrads of residents of
Bambhui villige inSalanpur
are repored o be suflenng
from silicosls. Following
Intervention by the National
Human Rights Comimission
(NHRC), the Chid Medical
Officer of Health (CMOH ) of
West Burdwansenta medical
team tothe village and s up
a medical board o identify
patients al Asansol District
Hospital

The NHRC had scted ona
complaint filed by activist
Amarrut hiMahomnddincticd
district magistrate §
Ponnambalkam to imve stigate
thematterand subamil reports
to Mew Delhi An ADM was

senl Lo the site, followed by a
seresof review meetings.

Mearradale. twomere siliooss
patients hanve died. So far, at
least [our to five people in
Salanpur have losttheir lives
w the disease, One vietm,
misdiagnosed carlier, was
later correctly identafied at a
priveite super spoctaliny hisial
in Chennal and treated in
Durgapurbefor suocumbing

A joint inspection team
[rom West Burdwan hassinoe
visited the affected villages
and s iliea fetodes. The stne
government has announced
compensation plans for the
Farmnilies of victims. including
educatioml suppon frchilden

Workers instone-crushing
units remain exposed o
hazardous quartz dust, with
mwest Factorics Riling to follow
safety protocols or pollution
control norms. Prolonged
exposure is damaging lung
function and leading 1o the
[atal disease,
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The Hindu

NHRC issues notice to Punjab government over reports of stray dog seen carrying
baby’s head near Patiala government hospital

Citing media reports, NHRC says patient attendants alleged poor sanitation, negligence,
but medical superintendent says no baby missing from hospital; Punjab Chief Secy, police
asked to report in two weeks

https://www.thehindu.com/news/national/punjab/nhrc-issues-notice-to-punjab-
government-over-reports-of-stray-dog-seen-carrying-babys-head-near-patiala-
government-hospital/article70007916.ece

Published - September 03, 2025 09:45 pm IST - NEW DELHI

The Hindu Bureau

The NHRC issued a notice to the Punjab government in response to reports of a stray
dog seen carrying the severed head of an infant. | Photo Credit: The Hindu

The National Human Rights Commission (NHRC) on Wednesday (September 3, 2025)
issued a notice to the Punjab government in response to reports of a stray dog seen
carrying the severed head of an infant near the Government Rajindra Hospital in Patiala
district on August 26.

Patients’ attendants have reportedly been complaining that stray dogs are often found
roaming freely inside the hospital premises, the NHRC said in a statement. They have
also alleged poor sanitation, lack of security, and negligence by the hospital authorities,
it said.

The NHRC cited a media report quoting the hospital’'s medical superintendent, who
insisted that no baby has been found missing from the hospital. In all recent cases of the
deaths of children, the bodies were handed over to their families after proper
documentation, he said, reportedly expressing apprehension that the remains may have
been dumped outside the hospital premises.

Observing that the incident is a serious case of human rights violation, the Commission
issued a notice to the Punjab Chief Secretary and the Senior Superintendent of Police,
Patiala, asking for a detailed report on the matter within two weeks.


https://www.thehindu.com/news/national/punjab/nhrc-issues-notice-to-punjab-government-over-reports-of-stray-dog-seen-carrying-babys-head-near-patiala-government-hospital/article70007916.ece
https://www.thehindu.com/news/national/punjab/nhrc-issues-notice-to-punjab-government-over-reports-of-stray-dog-seen-carrying-babys-head-near-patiala-government-hospital/article70007916.ece
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India News | Punjab: NHRC Takes Suo Motu Cognizance of Patiala Infant Case

Get latest articles and stories on India at LatestLY. Reportedly, the attendants of the
patients have alleged that stray dogs are often found roaming freely inside the hospital
premises. They have also alleged poor sanitation, lack of security and negligence by the
hospital authorities, the NHRC said.

https://www.latestly.com/agency-news/india-news-punjab-nhrc-takes-suo-motu-
cognizance-of-patiala-infant-case-7092617.html

Agency News ANI| Sep 03, 2025 09:44 PM IST

Patiala (Punjab) [India], September 3 (ANI): The National Human Rights Commission
(NHRC) has taken suo motu cognizance of a media report that a stray dog was seen
carrying the severed head of an infant near the Government Rajindra Hospital in the
Patiala district of Punjab on August 26, a release said on Wednesday.

According to the release, "reportedly, the attendants of the patients have alleged that
stray dogs are often found roaming freely inside the hospital premises. They have also
alleged poor sanitation, lack of security and negligence by the hospital authorities."

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chief
Secretary, Government of Punjab and the Senior Superintendent of Police, Patiala,
calling for a detailed report on the matter within two weeks.

According to the media report carried on August 27, 2025, the Medical Superintendent of
the hospital has stated that no baby has been found missing from the hospital and in all
recent cases of the deaths of children, the bodies were handed over to their families after
proper documentation. He has reportedly expressed apprehension that the remains might
have been dumped outside the hospital premises by someone.

Earlier, the NHRC had taken suo motu cognisance of a media report stating that on
August 27, a portion of a four-storey apartment building collapsed in the Palghar district
of Maharashtra's Virar East area, killing 17 people and injuring eight more, according to
an official statement released by the commission on Wednesday.

Reportedly, the building was unauthorised and constructed more than a decade back.
However, the residents were paying taxes to the Vasai-Virar City Municipal Corporation
(VVCMCQC), believing that the building was authorised as per the notarised documents, the
statement said. The Commission has observed that the contents of the media report, if
true, raise serious issues of violation of human rights.

Therefore, it has issued notices to the Chief Secretary and the Director General of Police,
Maharashtra, calling for a detailed report on the matter within two weeks, the statement
added.


https://www.latestly.com/agency-news/india-news-punjab-nhrc-takes-suo-motu-cognizance-of-patiala-infant-case-7092617.html
https://www.latestly.com/agency-news/india-news-punjab-nhrc-takes-suo-motu-cognizance-of-patiala-infant-case-7092617.html
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According to the media report, carried on August 28, a senior officer of the VVCMC has
stated that the building might have collapsed due to the use of inferior-quality construction
material. The residents were sent three notices to vacate the building, but all the warnings
were ignored. Reportedly, the building had around 50 flats and half a dozen shops, of
which the rear side of the building, comprising around 12 flats, collapsed. (ANI)

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)
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NHRC issues notice to Punjab govt after stray dog found carrying severed head of
infant near Patiala hospital

Reportedly, the attendants of the patients have alleged that stray dogs are 'often found
roaming' freely inside the hospital premises

https://www.telegraphindia.com/india/nhrc-issues-notice-to-punjab-govt-after-stray-dog-
found-carrying-severed-head-of-infant-near-patiala-hospital/cid/2121147

PTI Published 03.09.25, 07:50 PM

The NHRC on Wednesday said it has issued notices to the Punjab government and police
authorities over reports that a stray dog was seen carrying the "severed head of an infant”
near a government hospital in Patiala district last month.

Reportedly, the attendants of the patients have alleged that stray dogs are "often found
roaming" freely inside the hospital premises. And, they have also alleged poor sanitation,
lack of security and negligence by the hospital authorities, the rights panel said.

In a statement, the National Human Rights Commission said, it has taken suo motu
cognisance of a media report that "a stray dog was seen carrying the severed head of an
infant near the Government Rajindra Hospital in Patiala district of Punjab on August 26".

The commission observed that the content of the media report, if true, raise a serious
issue of human rights violation. Therefore, it has issued notices to the chief secretary of
Punjab and the senior superintendent of police of Patiala, seeking a detailed report in two
weeks, the statement said.

According to the media report carried on August 27 the medical superintendent of the
hospital has stated that "no baby has been found missing from the hospital and in all
recent cases of the deaths of children, the bodies were handed over to their families after
proper documentation”, it said.

He has reportedly expressed apprehension that the remains might have been dumped
outside the hospital premises by someone, the NHRC said.

In another statement, the NHRC said it has taken suo motu cognisance of a media report
that on August 29, in Papadahandi area of Nabarangpur district of Odisha, a journalist
sustained multiple stab wounds in an attack allegedly by a drug addict for filing a
complaint against him.

Reportedly, the journalist has been hospitalised in a "critical condition”.

The commission has observed that the content of the news report, if true, raise serious
issues of violation of human rights.

Accordingly, it has issued a notice to the director general of police of Odisha, seeking a
detailed report in two weeks.


https://www.telegraphindia.com/india/nhrc-issues-notice-to-punjab-govt-after-stray-dog-found-carrying-severed-head-of-infant-near-patiala-hospital/cid/2121147
https://www.telegraphindia.com/india/nhrc-issues-notice-to-punjab-govt-after-stray-dog-found-carrying-severed-head-of-infant-near-patiala-hospital/cid/2121147
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The report is expected to include the status of the investigation as well as the health
condition of the injured journalist, the statement said.

According to the media report, carried on August 30, the incident has sparked outrage
among journalists and residents of the area.

Except for the headline, this story has not been edited by The Telegraph Online staff and
has been published from a syndicated feed.
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NHRC, India takes suo motu cognizance of the reported incident of a stray dog
carrying the severed head of an infant near the Government Rajindra Hospital,
Patiala district, Punjab

https://orissadiary.com/nhrc-india-takes-suo-motu-cognizance-of-the-reported-incident-
of-a-stray-dog-carrying-the-severed-head-of-an-infant-near-the-government-rajindra-
hospital-patiala-district-punjab/

By: Odisha Diary Bureau | Date: September 3, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a stray dog was seen carrying the severed head of an infant near
the Government Rajindra Hospital in the Patiala district of Punjab on 26th August, 2025.
Reportedly, the attendants of the patients have alleged that stray dogs are often found
roaming freely inside the hospital premises. They have also alleged poor sanitation, lack
of security and negligence by the hospital authorities.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chief
Secretary, Government of Punjab and the Senior Superintendent of Police, Patiala,
calling for a detailed report on the matter within two weeks.

According to the media report carried on 27th August, 2025, the Medical Superintendent
of the hospital has stated that no baby has been found missing from the hospital and in
all recent cases of the deaths of children, the bodies were handed over to their families
after proper documentation. He has reportedly expressed apprehension that the remains
might have been dumped outside the hospital premises by someone.


https://orissadiary.com/nhrc-india-takes-suo-motu-cognizance-of-the-reported-incident-of-a-stray-dog-carrying-the-severed-head-of-an-infant-near-the-government-rajindra-hospital-patiala-district-punjab/
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Hindustan Times
NHRC notice to Punjab govt over stray dog seen carrying infant's severed head

https://www.hindustantimes.com/india-news/nhrc-notice-to-punjab-govt-over-stray-dog-
seen-carrying-infant-s-severed-head-101756902190507.html

September 3, 2025

New Delhi, The NHRC on Wednesday said it has issued notices to the Punjab
government and police authorities over reports that a stray dog was seen carrying the
"severed head of an infant" near a government hospital in Patiala district last month.

NHRC notice to Punjab govt over stray dog seen carrying infant's severed head

Reportedly, the attendants of the patients have alleged that stray dogs are "often found
roaming" freely inside the hospital premises. And, they have also alleged poor sanitation,
lack of security and negligence by the hospital authorities, the rights panel said.

In a statement, the National Human Rights Commission said, it has taken suo motu
cognisance of a media report that "a stray dog was seen carrying the severed head of an
infant near the Government Rajindra Hospital in Patiala district of Punjab on August 26".

The commission observed that the content of the media report, if true, raise a serious
issue of human rights violation. Therefore, it has issued notices to the chief secretary of
Punjab and the senior superintendent of police of Patiala, seeking a detailed report in two
weeks, the statement said.

According to the media report carried on August 27 the medical superintendent of the
hospital has stated that "no baby has been found missing from the hospital and in all
recent cases of the deaths of children, the bodies were handed over to their families after
proper documentation”, it said.

He has reportedly expressed apprehension that the remains might have been dumped
outside the hospital premises by someone, the NHRC said.

In another statement, the NHRC said it has taken suo motu cognisance of a media report
that on August 29, in Papadahandi area of Nabarangpur district of Odisha, a journalist
sustained multiple stab wounds in an attack allegedly by a drug addict for filing a
complaint against him.

Reportedly, the journalist has been hospitalised in a "critical condition”.

The commission has observed that the content of the news report, if true, raise serious
issues of violation of human rights.

Accordingly, it has issued a notice to the director general of police of Odisha, seeking a
detailed report in two weeks.


https://www.hindustantimes.com/india-news/nhrc-notice-to-punjab-govt-over-stray-dog-seen-carrying-infant-s-severed-head-101756902190507.html
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The report is expected to include the status of the investigation as well as the health
condition of the injured journalist, the statement said.

According to the media report, carried on August 30, the incident has sparked outrage
among journalists and residents of the area.

This article was generated from an automated news agency feed without modifications to
text.
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NHRC asks Odisha DGP to file report within 2 weeks over "attack’ on journalist

https://www.ptinews.com/story/national/nhrc-asks-odisha-dgp-to-file-report-within-2-
weeks-over-attack-on-journalist/2882059

BHUBANESWAR: (Sep 3) The National Human Rights Commission (NHRC) on
Wednesday asked the Odisha DGP to file a report within two weeks in connection with
the reported attack on a journalist in Nabarangpur district.

The scribe was allegedly attacked by a drug addict on August 29 in Papadahandi area in
the district for filing a complaint against him.

The journalist has been hospitalised and is in a critical condition, the NHRC said in a
release.
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NHRC seeks report on stabbing of journalist in Odisha

https://www.socialnews.xyz/2025/09/03/nhrc-seeks-report-on-stabbing-of-journalist-in-
odisha/

Posted By: Gopi September 3, 2025

New Delhi, Sep 3 (SocialNews.XYZ) The National Human Rights Commission (NHRC)
has taken suo motu cognisance of a media report which mentioned that a journalist
allegedly sustained multiple stab wounds in an attack by a drug addict in the Papadahandi
area of Odisha’s Nabarangpur district.

The attack reportedly occurred after the journalist filed a complaint against the
accused.The victim, identified as Sumit Kumar Ghanta, sustained multiple injuries to his
stomach, chest, and hands.

He has been hospitalised in a critical condition.

Taking note of the report, the apex human rights body observed that the contents, if true,
raise serious concerns of human rights violations.

The NHRC has issued a notice to the Odisha Director General of Police, seeking a
detailed report on the matter within two weeks.

The report is expected to include the status of the investigation as well as the health
condition of the injured journalist.

According to the press report, published on August 30, 2025, the incident has sparked
outrage among journalists and residents of the area.

Ghanta, a resident of Papadahandi, was initially treated at the Papadahandi Community
Health Centre (CHC) before being shifted to the Nabarangpur District Headquarters
Hospital (DHH).

Due to the severity of his injuries, he was later referred to a hospital in Visakhapatham
for advanced medical care. Established under the Protection of Human Rights Act, 1993,
the NHRC, an autonomous statutory body, is an embodiment of India's concern for the
promotion and protection of human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Source: IANS
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NHRC seeks report on stabbing of journalist in Odisha

https://www.lokmattimes.com/national/nhrc-seeks-report-on-stabbing-of-journalist-in-
odisha/

By IANS | Updated: September 3, 2025 17:50 IST

New Delhi, Sep 3 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media ...

New Delhi, Sep 3 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report which mentioned that a journalist allegedly sustained
multiple stab wounds in an attack by a drug addict in the Papadahandi area of Odisha’s
Nabarangpur district.

The attack reportedly occurred after the journalist filed a complaint against the
accused.The victim, identified as Sumit Kumar Ghanta, sustained multiple injuries to his
stomach, chest, and hands.

He has been hospitalised in a critical condition.

Taking note of the report, the apex human rights body observed that the contents, if true,
raise serious concerns of human rights violations.

The NHRC has issued a notice to the Odisha Director General of Police, seeking a
detailed report on the matter within two weeks.

The report is expected to include the status of the investigation as well as the health
condition of the injured journalist.

According to the press report, published on August 30, 2025, the incident has sparked
outrage among journalists and residents of the area.

Ghanta, a resident of Papadahandi, was initially treated at the Papadahandi Community
Health Centre (CHC) before being shifted to the Nabarangpur District Headquarters
Hospital (DHH).

Due to the severity of his injuries, he was later referred to a hospital in Visakhapatnam
for advanced medical care.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India.
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The apex human rights body has the power to take suo motu (on its own motion) action

based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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NHRC asks Odisha DGP to file report within two weeks over "attack’ on journalist

https://www.orissapost.com/nhrc-asks-odisha-dgp-to-file-report-within-two-weeks-over-
attack-on-journalist/

PTI| Updated: September 3rd, 2025, 17:43 IST in Metro

Bhubaneswar: The National Human Rights Commission (NHRC) Wednesday asked the
Odisha DGP to file a report within two weeks in connection with the reported attack on a
journalist in Nabarangpur district.

The scribe was allegedly attacked by a drug addict August 29 in Papadahandi area in the
district for filing a complaint against him.

The journalist has been hospitalised and is in a critical condition, the NHRC said in a
release.

“The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Accordingly, it has issued a notice to the Director
General of Police, Odisha, calling for a detailed report on the matter within two weeks,” it
said.

The NHRC also said the report is expected to include the status of the investigation as
well as the health condition of the injured journalist.

The incident has sparked outrage among scribes and residents of the area, the rights
panel said, citing media reports.
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NHRC seeks report on attack on journalist

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-seeks-report-on-attack-on-
journalist/articleshow/123683203.cms

TNN | Sep 3, 2025, 11.39 PM IST

Bhubaneswar: National Human Rights Commission (NHRC) has taken suo motu
cognizance of media reports about a brutal attack on a journalist in Nabarangpur district.

The incident took place on Friday in Papadahandi area, where a drug addict allegedly
stabbed the journalist multiple times in retaliation for a complaint filed against him. The
journalist was hospitalised in critical condition.

NHRC has issued a notice to the director general of police seeking a detailed report within
two weeks. The commission also asked for updates on the status of investigation and the
health condition of the injured journalist.
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Human Rights Concerns Emerge After Shocking Reports Surface

The National Human Rights Commission has issued notices over reports of two critical
incidents: a stray dog allegedly found carrying an infant's head in Punjab, and a journalist
attacked in Odisha. Both cases raise significant human rights concerns, prompting
investigations by local authorities.

https://www.devdiscourse.com/article/law-order/3613856-human-rights-concerns-
emerge-after-shocking-reports-surface

Devdiscourse News Desk | New Delhi | Updated: 03-09-2025 17:52 IST | Created: 03-09-
2025 17:52 IST

The National Human Rights Commission (NHRC) has taken action after troubling reports
emerged from Punjab and Odisha. In Patiala, Punjab, a stray dog was reportedly seen
with a severed infant's head near a government hospital, raising fears of negligence in
hospital sanitation and security.

The NHRC has called on Punjab authorities to provide a detailed account of the incident.
Early statements suggest the remains may have been dumped nearby, but the NHRC
insists on thorough reporting to address potential human rights violations.

Separately, a journalist in Nabarangpur, Odisha, was hospitalized after being stabbed,
reportedly by a drug addict, following a complaint. The NHRC has demanded a report
from Odisha's police chief to examine any breaches of rights and ensure justice.

(With inputs from agencies.)
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NHRC asks Odisha DGP to file report within 2 weeks over "attack’ on journalist

https://theprint.in/india/nhrc-asks-odisha-dgp-to-file-report-within-2-weeks-over-attack-
on-journalist/2735308/

PTI | 03 September, 2025 06:03 pm IST

Bhubaneswar, Sep 3 (PTI) The National Human Rights Commission (NHRC) on
Wednesday asked the Odisha DGP to file a report within two weeks in connection with
the reported attack on a journalist in Nabarangpur district.

The scribe was allegedly attacked by a drug addict on August 29 in Papadahandi area in
the district for filing a complaint against him.

The journalist has been hospitalised and is in a critical condition, the NHRC said in a
release.

“The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Accordingly, it has issued a notice to the Director
General of Police, Odisha, calling for a detailed report on the matter within two weeks,” it
said.

The NHRC also said the report is expected to include the status of the investigation as
well as the health condition of the injured journalist.

The incident has sparked outrage among scribes and residents of the area, the rights
panel said, citing media reports. PTI AAM RBT

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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NHRC, India takes suo motu cognizance of the reported attack on a journalist by a
drug addict in Nabarangpur district, Odisha for filing a complaint against him

https://orissadiary.com/nhrc-india-takes-suo-motu-cognizance-of-the-reported-attack-
on-a-journalist-by-a-drug-addict-in-nabarangpur-district-odisha-for-filing-a-complaint-
against-him/

By:Odisha Diary Bureau

Date: September 3, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that on 29th August, 2025 in the Papadahandi area of Nabarangpur
district, Odisha, a journalist sustained multiple stab wounds in an attack by a drug addict
for filing a complaint against him. Reportedly, the victim journalist has been hospitalised
in critical condition.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Accordingly, it has issued a notice to the Director
General of Police, Odisha, calling for a detailed report on the matter within two weeks.
The report is expected to include the status of the investigation as well as the health
condition of the injured journalist.

According to the media report, carried on 30th August, 2025, the incident has sparked
outrage among journalists and residents of the area.
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Journalist Assault in Odisha Sparks Human Rights Inquiry

The National Human Rights Commission (NHRC) has called on the Odisha DGP to
provide a report within two weeks regarding an alleged attack on a journalist in
Nabarangpur district. The incident, involving a drug addict and resulting in the
hospitalization of the journalist, has raised concerns about human rights violations.

https://www.devdiscourse.com/article/law-order/3613840-journalist-assault-in-odisha-
sparks-human-rights-inquiry

Devdiscourse News Desk | Bhubaneswar | Updated: 03-09-2025 17:40 IST | Created: 03-
09-2025 17:40 IST

The National Human Rights Commission (NHRC) has demanded a detailed report from
the Director General of Police in Odisha concerning the alleged assault on a journalist in
Nabarangpur district. The NHRC's directive follows an incident where a drug addict
reportedly attacked the scribe on August 29 for lodging a complaint against him.

The journalist, currently hospitalized in critical condition, has become the focal point of a
severe human rights concern as expressed by the NHRC. The commission, emphasizing
the gravity of the situation, noted potential human rights violations and urged immediate
investigative actions.

The NHRC's statement has catalyzed widespread indignation among local journalists and
community members. The report, expected in two weeks, must include the investigation's
status and updates on the journalist's health, according to media sources.

(With inputs from agencies.)
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NHRC seeks report from DGP on journalist assault in Odisha’s Nabarangpur

https://www.prameyanews.com/news-post/odisha/NHRC-seeks-report-from-DGP-on-
journalist-assault-in-Odisha-s-Nabarangpur

Published By : |September 3, 2025 at 2:46 PM

Bhubaneswar, September 3: The National Human Rights Commission (NHRC) has taken
suo motu cognizance of a media report on brutal attack on a journalist by a drug addict
for filing a complaint against him.

“The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that on 29th August, 2025 in the Papadahandi area of Nabarangpur
district, Odisha, a journalist sustained multiple stab wounds in an attack by a drug addict
for filing a complaint against him. Reportedly, the victim journalist has been hospitalised
in critical condition,” said a NHRC communiqué.

“The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Accordingly, it has issued a notice to the Director
General of Police, Odisha, calling for a detailed report on the matter within two weeks,” it
stated.

The report is expected to include the status of the investigation as well as the health
condition of the injured journalist, it added.

According to the media report, carried on August 30, the incident has sparked outrage
among journalists and residents of the area.
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NHRC, India takes suo motu cognizance of the reported rape and murder of a 10-
year-old girl by the caretaker of a garden in Maner area of district Patna, Bihar

https://orissadiary.com/nhrc-india-takes-suo-motu-cognizance-of-the-reported-rape-and-
murder-of-a-10-year-old-girl-by-the-caretaker-of-a-garden-in-maner-area-of-district-
patna-bihar/

By:Odisha Diary Bureau | Date: September 3, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a 10-year-old girl was raped and murdered by the caretaker of a
garden in the Maner area of district Patna in Bihar on 26th August, 2025. Reportedly, the
perpetrator hanged the body of the victim on a tree to disguise the murder as suicide. The
victim had gone to collect wood when the perpetrator lured her with a guava to a room
near the garden before committing the heinous crime.

The Commission has observed that the contents of the media report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Director General
of Police, Bihar and the District Magistrate, Patna, calling for a detailed report on the
matter within two weeks, including compensation, if any, provided to the next of kin of the
deceased.

According to the media report, carried on 31st August, 2025, the girl was reported missing
by her family on 26th August, 2025 and her body was recovered in the morning of 28th
August, 2025, hanging from a tree in the waterlogged garden.
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NHRC takes cognizance of rape case in Maner

https://timesofindia.indiatimes.com/city/patna/nhrc-takes-cognizance-of-rape-case-in-
maner/articleshow/123681619.cms

Sep 3, 2025, 10.00 PM IST

Patna: The National Human Rights Commission (NHRC) on Wednesday took suo motu
cognizance of a media report that a 10-year-old girl was raped and murdered by the
caretaker of a garden in the Maner police station area of Patna district Patna on August
26 this year.

As per the media report, in an attempt to cover up the murder, the perpetrator allegedly
hanged the girl's body from a tree to make it appear as a suicide. The girl had gone to
collect wood when the perpetrator lured her with a guava to a room near the garden before
committing the heinous crime.

In a statement, issued on Wednesday, the Commission said it has issued notices to the
Director General of Police, Bihar and the District Magistrate, Patna, calling for a detailed
report on the matter within two weeks, including compensation, if any, provided to the
next of kin of the deceased.

The Commission has observed that the contents of the media report, if true, raise serious
issues of violation of human rights.

The girl's family had reported her missing on August 26, and her body was discovered
two days later, on August 28, hanging from a tree in a waterlogged garden. The Times of
India had covered the story on Aug 28, about the recovery of the girl's body in the Maner
area.
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NHRC takes suo motu cognisance of rape and murder of 10-year-old girl in Bihar

NHRC Takes Suo Motu Cognisance of Alleged Rape and Murder of 10-Year-Old Girl in
Bihar

https://www.thehawk.in/news/india/nhrc-takes-suo-motu-cognisance-of-rape-and-
murder-of-10-year-old-qirl-in-bihar/

The Hawk - Sep 03, 2025, 06:16 PM

New Delhi, Sep 3 (IANS) The National Human Rights Commission (NHRC) has taken
suo motu cognisance of a media report that a 10-year-old girl was allegedly raped and
murdered by the caretaker of a garden in the Maner area of Bihar's Patna district.

According to the press report, the accused lured the victim, who had gone to collect wood,
by offering her a guava and took her to a room near the garden, where he committed the
crime. The girl was reported missing by her family on August 26, and her body was
recovered two days later, on August 28, from a tree in the waterlogged garden.

Taking note of the media report, the apex human rights body observed that the contents,
if true, raise serious concerns of human rights violations. The NHRC has issued notices
to the Bihar Director General of Police and the Patna District Magistrate, calling for a
detailed report on the matter within two weeks, including information on any
compensation provided to the next of kin of the deceased.

Based on CCTYV footage, the Bihar Police said that the girl was raped and then murdered,
and the accused, Bhola Rai (48), who committed the crime, has been arrested.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

--IANS
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NHRC seeks report from Bihar DGP, Patha DM over rape-murder of minor girl in
Maner

https://www.newsdrum.in/national/nhrc-seeks-report-from-bihar-dgp-patna-dm-over-
rape-murder-of-minor-qgirl-in-maner-9782855

New Delhi, Sep 3 (PTIl) The NHRC on Wednesday said it has issued notices to the Bihar
police chief and district magistrate of Patna over reports that a 10-year-old girl was
allegedly raped and murdered by the caretaker of a garden in Maner.

Reportedly, the perpetrator hanged the body of the victim on a tree to "disguise” the
murder as suicide. The girl had gone to collect wood when the perpetrator lured her with
a guava to a room near the garden before committing the heinous crime, it said.

The National Human Rights Commission, in a statement, said it has "taken suo motu
cognisance of a media report that a 10-year-old girl was raped and murdered by the
caretaker of a garden in Maner area" on August 26.

The Commission has observed that the content of the media report, if true, raises serious
issues of violation of human rights.

Therefore, it has issued notices to the director general of police of Bihar and the district
magistrate of Patna, seeking a detailed report within two weeks, including compensation,
if any, provided to the next of kin of the deceased, it said.

According to the media report carried on August 31, the girl was reported missing by her
family on August 26, and her body was recovered on the morning of August 28, hanging
from a tree in the waterlogged garden, the statement said. PTI KND NSD RT RT
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NHRC Probes Tragic Death of 10-Year-Old Girl in Bihar Garden

The NHRC has taken action against the Bihar police chief and Patna’s district magistrate
after a 10-year-old girl was reportedly raped and murdered by a garden caretaker in
Maner. The Commission demands a detailed report following media coverage of the
tragic event and questions human rights violations.

https://www.devdiscourse.com/article/law-order/3613891-nhrc-probes-tragic-death-of-
10-year-old-qirl-in-bihar-garden

Devdiscourse News Desk | New Delhi | Updated: 03-09-2025 18:13 IST | Created: 03-09-
2025 18:13 IST

The National Human Rights Commission (NHRC) has intervened in a profoundly troubling
case involving the alleged rape and murder of a 10-year-old girl in the Maner area of
Bihar. The Commission has issued notices to the state's police chief and Patna's district
magistrate, seeking a thorough investigation into the incident.

Reports suggest that the perpetrator, a garden caretaker, manipulated the scene to
mislead investigators by hanging the victim's body from a tree to imply suicide. The act
reportedly took place after the suspect lured the young girl with the promise of a guava.

The NHRC has expressed grave concern over this violation of human rights, emphasizing
the need for a detailed report within two weeks. This report should also address any
reparations extended to the victim's family. The girl's tragic disappearance and
subsequent recovery occurred between August 26 and August 28.
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NHRC takes suo motu cognisance of rape and murder of 10-year-old girl in Bihar

https://www.lokmattimes.com/national/nhrc-takes-suo-motu-cognisance-of-rape-and-
murder-of-10-year-old-qirl-in-bihar/

By IANS | Updated: September 3, 2025 18:15 IST

New Delhi, Sep 3 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media ...

New Delhi, Sep 3 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that a 10-year-old girl was allegedly raped and murdered
by the caretaker of a garden in the Maner area of Bihar’s Patna district.

According to the press report, the accused lured the victim, who had gone to collect wood,
by offering her a guava and took her to a room near the garden, where he committed the
crime. The girl was reported missing by her family on August 26, and her body was
recovered two days later, on August 28, from a tree in the waterlogged garden.

Taking note of the media report, the apex human rights body observed that the contents,
if true, raise serious concerns of human rights violations. The NHRC has issued notices
to the Bihar Director General of Police and the Patna District Magistrate, calling for a
detailed report on the matter within two weeks, including information on any
compensation provided to the next of kin of the deceased.

Based on CCTYV footage, the Bihar Police said that the girl was raped and then murdered,
and the accused, Bhola Rai (48), who committed the crime, has been arrested.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor


https://www.lokmattimes.com/national/nhrc-takes-suo-motu-cognisance-of-rape-and-murder-of-10-year-old-girl-in-bihar/
https://www.lokmattimes.com/national/nhrc-takes-suo-motu-cognisance-of-rape-and-murder-of-10-year-old-girl-in-bihar/
https://www.lokmattimes.com/author/ians/

Page No. 0, Size:(0)cms X (0)cms.

S% IBC24, Online, 4.9.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

IBC24

fagR & o=l B TATPR P 91¢ AT & A & TR A Sieiivl g Stew &1 Aifew
W

https://www.ibc24.in/country/nhrc-issues-notice-to-dgp-dm-over-rape-and-murder-of-
qgirl-in-bihar-3235758.html

Bhasha | Modified Date: September 3, 2025/ 06:42 pm IST
Published Date: September 3, 2025 6:42 pm IST
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https://hindi.theprint.in/india/nhrc-sent-notice-to-dgp-and-dm-in-the-case-of-rape-and-
murder-of-a-qirl-in-bihar/863792/

YTYT | 3 September, 2025 06:51 pm IST

T feeedt, i RidaR (WS ISR AHATRIBR ST (TTUFSRE) A §UdR 6l $al fb I8
TR § Fifle Pt THTE H d1d TR gRT 10 JHIT 9=t Bt Hidd T Y TADHR & 916
A1 B! TR R S8R & e T e 3R Yo & e (SheH) & ifcy SR} fean B

R J TAT B THSAT BT 7Y 24 & fore tifsar & 21d ) HId IR W T IS W dchl
fear

3{TNT 7 Fel fob ASd! abiedl smgl dxd T8 o, Ut eRIU 7 IV 3ATEg &1 A Gar
D o U1 U HHR H o SR 39 990 3UR1Y B 3o e

TAUGRAT A T 99 H &gl fb I 26 3R Bl AR &F § Tdh T Bl SWHTA B
fed gRT 10 98T ASHT & 1Y AP R MR g1 fpu o Faeft Hifgar # 818 Wk R W
G fern gl

3ITANT A gl ¢ fob afe Hifsar & oirs TR el § ) 399 AFaIeRI & Icarad &1 1R ger
Iadr gl

3TN 3 &gl fo gafen, I f98R & Yo AeifFee® 3R et & fSafiert & Aifey
SRt R &) g & e faga o it | forew og of sramar o % difgar & afvem &1
Plg YIS Ya foar 7 g a1 et |

M | 8T T 8 fh 31 3a &1 HifSar 7 3118 Wk & SR, ASH! o ATUdl 8- B U
ISP URAR 7 26 A B Gol BTg AT 3R 28 A B Yag IUHT ¥4 U ¥ HR T o
TH US Y el gafT el

HTST T R
R
TE TR “HTOT gl ToidT F *3fe-wTs’ gRI1 T 7S 7. 3T dhee & forg ffife Rier =i &,



https://hindi.theprint.in/india/nhrc-sent-notice-to-dgp-and-dm-in-the-case-of-rape-and-murder-of-a-girl-in-bihar/863792/
https://hindi.theprint.in/india/nhrc-sent-notice-to-dgp-and-dm-in-the-case-of-rape-and-murder-of-a-girl-in-bihar/863792/

TIMES OF INDIA, Online, 4.9.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Times of India

National Human Rights Commission (NHRC) sent notices to Chief Secretary and
the DGP, Maharashtra

https://timesofindia.indiatimes.com/city/mumbai/national-human-rights-commission-
nhrc-sent-notices-to-chief-secretary-and-the-dgp-
maharashtra/amp articleshow/123682297.cms

Vishal Rajemahadik | Sep 3, 2025, 22:49 IST

Mumbai: The National Human Rights Commission (NHRC) on Wednesday has taken a
suo motu cognizance of the Virar building collapse in which 17 were killed and 9 were
injured. They have issued notices to the Chief Secretary and the DGP, Maharashtra,
calling for a detailed report on the matter within two weeks. The NHRC statement also
mentioned that, "Reportedly, the building was unauthorised and constructed more than a
decade back. However, the residents were paying taxes to the Vasai-Virar City Municipal
Corporation (VVCMC), believing that the building was authorised as per the notarised
documents"”. Last week, one side (around 12 flats) of an unauthorised ground plus four
building had collapsed around midnight trapping around 24 occupants of that building
under the rubble. An adjacent 8-room chawl had to be demolished for the heavy
machinery to make way to the crash site so that the search and rescue operation could
be conducted. As these buildings were illegal, there was no space between them but a
small lane and hence another adjacent ground plus four structures also had to be vacated
to avoid any further mishap. After the 38 hour rescue operations were over, which
involved the NDRF and local agencies, the entire building was demolished.
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NHRC takes suo motu cognizance of Nalasopara building collapse

https://www.hindustantimes.com/cities/mumbai-news/nhrc-takes-suo-motu-cognizance-
of-nalasopara-building-collapse-101756927033101.html

September 4, 2025
ByMegha Sood

While issuing notices to Maharashtra’s chief secretary and director general of Police,
NHRC termed the incident a larger violation of human rights and called for a detailed
report on the matter within two weeks

MUMBAI: The National Human Rights Commission (NHRC), on Tuesday, took suo motu
cognizance of 17 deaths in the Nalasopara building collapse incident on August 27, and
issued notices to the chief secretary and the director general of police of Maharashtra,
calling for a detailed report on the matter within two weeks.

The commission observed that, based on media reports, the building was reportedly an
unauthorised construction, which was built more than a decade ago. However, the
residents were paying taxes to the Vasai-Virar City Municipal Corporation (VVCMC),
establishing that the building was authorised as per the notarised documents, the notice
highlighted.

While issuing notices to Maharashtra’s chief secretary and director general of Police,
NHRC termed the incident a larger violation of human rights and called for a detailed
report on the matter within two weeks.

In the notice, NHRC quoted a media report, where a senior officer of the VVCMC had
stated that the building might have collapsed due to the use of inferior quality construction
material and the negligence of the builder and plot owner. The residents were sent three
notices to vacate the building, but all the warnings were ignored, the official told the media.
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NHRC, India takes suo motu cognizance of the reported death of 17 people in a
building collapse incident in Virar East area of Palghar district,

https://orissadiary.com/nhrc-india-takes-suo-motu-cognizance-of-the-reported-death-of-
17-people-in-a-building-collapse-incident-in-virar-east-area-of-palghar-district-
maharashtra/

Maharashtra | By:Odisha Diary Bureau
Date: September 3, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that 17 people died and 8 were injured when a portion of a four-storey
apartment collapsed in the Virar East area of Palghar district, Maharashtra on 27th
August, 2025. Reportedly, the building was unauthorised and constructed more than a
decade back. However, the residents were paying taxes to the Vasai-Virar City Municipal
Corporation (VVCMC), believing that the building was authorised as per the notarised
documents.

The Commission has observed that the contents of the media report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Chief Secretary
and the Director General of Police, Maharashtra, calling for a detailed report on the matter
within two weeks.

According to the media report, carried on 28th August, 2025, a senior officer of the
VVCMC has stated that the building might have collapsed due to the use of inferior quality
construction material. The residents were sent three notices to vacate the building, but all
the warnings were ignored. Reportedly, the building had around 50 flats and half a dozen
shops; of which the rear side of the building, comprising around 12 flats, collapsed.
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NHRC takes suo motu cognisance of building collapse in Maharashtra’s Palghar
NHRC Intervenes After Building Collapse Kills 17 in Virar, Maharashtra

https://www.thehawk.in/news/india/nhrc-takes-suo-motu-cognisance-of-building-
collapse-in-maharashtras-palghar

The Hawk - Sep 03, 2025, 08:06 PM

New Delhi, Sep 3 (IANS) The National Human Rights Commission (NHRC) has taken
suo motu cognisance of a media report that 17 people died and eight others were injured
when a portion of a four-storey apartment collapsed in the Virar East area of
Maharashtra’s Palghar.

According to the press report, the building was unauthorised and constructed over a
decade ago. However, residents were reportedly paying taxes to the Vasai-Virar City
Municipal Corporation (VVCMC), believing the building to be authorised as per notarised
documents.

The report further stated that the collapsed structure housed around 50 flats and half a
dozen shops. The rear portion of the building, comprising about 12 flats, reportedly
collapsed.

A senior VVCMC officer indicated that the collapse may have been caused by the use of
inferior-quality construction material. Residents had been sent three notices to vacate the
premises, but all the warnings were ignored.

Taking note of the report, the apex human rights body observed that the contents, if true,
raise serious concerns of human rights violations. The NHRC has issued notices to the
Maharashtra Chief Secretary and the Director General of Police (DGP), seeking a
detailed report on the matter within two weeks.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.
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NHRC takes suo motu cognisance of building collapse in Maharashtra’s Palghar

https://www.socialnews.xyz/2025/09/03/nhrc-takes-suo-motu-cognisance-of-building-
collapse-in-maharashtras-palghar/

Posted By: Gopi September 3, 2025

New Delhi, Sep 3 (SocialNews.XYZ) The National Human Rights Commission (NHRC)
has taken suo motu cognisance of a media report that 17 people died and eight others
were injured when a portion of a four-storey apartment collapsed in the Virar East area of
Maharashtra’s Palghar.

According to the press report, the building was unauthorised and constructed over a
decade ago. However, residents were reportedly paying taxes to the Vasai-Virar City
Municipal Corporation (VVCMC), believing the building to be authorised as per notarised
documents.

The report further stated that the collapsed structure housed around 50 flats and half a
dozen shops. The rear portion of the building, comprising about 12 flats, reportedly
collapsed.

A senior VVCMC officer indicated that the collapse may have been caused by the use of
inferior-quality construction material. Residents had been sent three notices to vacate the
premises, but all the warnings were ignored.

Taking note of the report, the apex human rights body observed that the contents, if true,
raise serious concerns of human rights violations. The NHRC has issued notices to the
Maharashtra Chief Secretary and the Director General of Police (DGP), seeking a
detailed report on the matter within two weeks.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Source: IANS
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Palghar building collapse: NHRC issues notice to Maharashtra govt, DGP

https://theprint.in/india/palghar-building-collapse-nhrc-issues-notice-to-maharashtra-
govt-dgp/2735314/

PTI | 03 September, 2025 06:06 pm IST

New Delhi, Sep 3 (PTI) The NHRC on Wednesday said it has issued notices to the
Maharashtra government and the state’s police chief over the collapse of a four-storey
apartment building in Palghar district last month, in which 17 people died.

Reportedly, the building was unauthorised and constructed more than a decade ago, it
said.

The National Human Rights Commission (NHRC), in a statement, said it has “taken suo
motu cognisance of a media report that 17 people died and eight were injured when a
portion of a four-storey apartment collapsed in the Virar East area of Palghar district,
Maharashtra, on August 27”.

However, the residents were paying taxes to the Vasai-Virar City Municipal Corporation
(VVCMC), believing the building was authorised as per the notarised documents, the
statement said.

The commission has observed that the media reports, if true, raise serious issues of
violation of human rights. Therefore, it has issued notices to the chief secretary and the
director general of police of Maharashtra, seeking a detailed report in two weeks, it said.

According to the media reports on August 28, a senior officer of the VVCMC has stated
that the building collapsed probably “due to the use of inferior quality construction
material”, the NHRC said.

The residents were sent three notices to vacate the building, but all warnings were
ignored. Reportedly, the building had around 50 flats and half a dozen shops; of which
the rear side of the building, comprising around 12 flats, collapsed, it said. PTI KND NSD
NSD NSD

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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NHRC, India takes suo motu cognizance of the reported death of 17 people in a
building collapse incident in Virar East area of Palghar district, Maharashtra

https://indiaeducationdiary.in/nhrc-india-takes-suo-motu-cognizance-of-the-reported-
death-of-17-people-in-a-building-collapse-incident-in-virar-east-area-of-palghar-district-
maharashtra/

By iednewsdesk | September 3, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that 17 people died and 8 were injured when a portion of a four-storey
apartment collapsed in the Virar East area of Palghar district, Maharashtra on 27th
August, 2025. Reportedly, the building was unauthorised and constructed more than a
decade back. However, the residents were paying taxes to the Vasai-Virar City Municipal
Corporation (VVCMC), believing that the building was authorised as per the notarised
documents.

The Commission has observed that the contents of the media report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Chief Secretary
and the Director General of Police, Maharashtra, calling for a detailed report on the matter
within two weeks.

According to the media report, carried on 28th August, 2025, a senior officer of the
VVCMC has stated that the building might have collapsed due to the use of inferior quality
construction material. The residents were sent three notices to vacate the building, but all
the warnings were ignored. Reportedly, the building had around 50 flats and half a dozen
shops; of which the rear side of the building, comprising around 12 flats, collapsed.
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Palghar building collapse: NHRC issues notice to Maharashtra govt, DGP

https://www.newsdrum.in/national/palghar-building-collapse-nhrc-issues-notice-to-
maharashtra-govt-dgp-9782789

New Delhi, Sep 3 (PTI) The NHRC on Wednesday said it has issued notices to the
Maharashtra government and the state's police chief over the collapse of a four-storey
apartment building in Palghar district last month, in which 17 people died.

Reportedly, the building was unauthorised and constructed more than a decade ago, it
said.

The National Human Rights Commission (NHRC), in a statement, said it has "taken suo
motu cognisance of a media report that 17 people died and eight were injured when a
portion of a four-storey apartment collapsed in the Virar East area of Palghar district,
Maharashtra, on August 27".

However, the residents were paying taxes to the Vasai-Virar City Municipal Corporation
(VVCMC), believing the building was authorised as per the notarised documents, the
statement said.

The commission has observed that the media reports, if true, raise serious issues of
violation of human rights. Therefore, it has issued notices to the chief secretary and the
director general of police of Maharashtra, seeking a detailed report in two weeks, it said.

According to the media reports on August 28, a senior officer of the VVCMC has stated
that the building collapsed probably "due to the use of inferior quality construction
material”, the NHRC said.

The residents were sent three notices to vacate the building, but all warnings were
ignored. Reportedly, the building had around 50 flats and half a dozen shops; of which
the rear side of the building, comprising around 12 flats, collapsed, it said. PTI KND NSD
NSD NSD
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Human Rights Oversight: Palghar Building Collapse Sparks Investigation

The NHRC has issued notices to Maharashtra's government and police over the collapse
of a four-storey building in Palghar, claiming 17 lives. The building was reportedly
unauthorised. Despite paying taxes to the local municipal corporation, residents believed
the building was officially sanctioned. The NHRC seeks a detailed report within two
weeks.

https://www.devdiscourse.com/article/law-order/3614047-army-negligence-lawsuit-
lewiston-mass-shooting-sparks-legal-action

Devdiscourse News Desk | New Delhi | Updated: 03-09-2025 18:02 IST | Created: 03-09-
2025 18:02 IST

The National Human Rights Commission (NHRC) has initiated an inquiry into the tragic
collapse of a four-storey apartment building in Palghar district, Maharashtra, which
resulted in 17 fatalities last month. Notices have been sent to both the state government
and the police chief to assess the circumstances.

According to NHRC's statement, the building was constructed over ten years ago without
proper authorization. Despite this, residents had been regularly paying taxes to the Vasai-
Virar City Municipal Corporation, assuming legitimacy based on notarised documents.

Reports suggest the collapse may be due to substandard construction materials, and
previous vacate warnings were unheeded. The NHRC is demanding a comprehensive
report in two weeks to address potential human rights breaches.
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NHRC takes suo motu cognisance of building collapse in Maharashtra’s Palghar

https://www.lokmattimes.com/national/nhrc-takes-suo-motu-cognisance-of-building-
collapse-in-maharashtras-palghar/

By IANS | Updated: September 3, 2025 20:00 IST

New Delhi, Sep 3 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media ...

New Delhi, Sep 3 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that 17 people died and eight others were injured when a
portion of a four-storey apartment collapsed in the Virar East area of Maharashtra’s
Palghar.

According to the press report, the building was unauthorised and constructed over a
decade ago. However, residents were reportedly paying taxes to the Vasai-Virar City
Municipal Corporation (VVCMC), believing the building to be authorised as per notarised
documents.

The report further stated that the collapsed structure housed around 50 flats and half a
dozen shops. The rear portion of the building, comprising about 12 flats, reportedly
collapsed.

A senior VVCMC officer indicated that the collapse may have been caused by the use of
inferior-quality construction material. Residents had been sent three notices to vacate the
premises, but all the warnings were ignored.

Taking note of the report, the apex human rights body observed that the contents, if true,
raise serious concerns of human rights violations. The NHRC has issued notices to the
Maharashtra Chief Secretary and the Director General of Police (DGP), seeking a
detailed report on the matter within two weeks.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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YHIYT | 3 September, 2025
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https://navbharatlive.com/maharashtra/mumbai/palghar-building-accident-nhrc-takes-
cognizance-of-17-deaths-notice-to-state-government-and-dgp-1341277.html
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Updated On: Sep 04, 2025 | 07:53 AM
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IO ¥ &I g3 | 36 TIUISHRYT 4 HERIY & H&d 9fed SR Sloidl J Sa1e dae b g
3TN 3 ¥ e & o6 FRuid o g1ed o) e} o &<, ifsdl &) gamaen ¢ ok ufaw
T T geHE A+ o {1 I3 o1 a1 Had! B GRI S RI A gl AMe Tl
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Editor Posted on3 RId&sR 2025
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Machhli’s aide tries to influence NHRC member:Arrives at Priyank Kanoongo’s
residence with sweets, asks forgiveness for Shariq, but flees leaving box; police
seize it

https://www.bhaskarenglish.in/local/mp/news/machlis-henchman-reached-nhrc-
members-house-with-sweets-135831288.html

Bhopal 11 hours agoAuthor: Brijendra Mishra

In a shocking development, National Human Rights Commission (NHRC) member
Priyank Kanoongo has alleged that an aide of Shariq alias Machhli, the accused in
multiple cases of rape, forced conversion, and exploitation of Hindu girls, attempted to
pressurize him into dropping the ongoing investigations. The incident, which unfolded at
Kanoongo’s government residence in Delhi, has raised serious questions about the
boldness of criminal networks and their attempts to influence high-level inquiries.

The incident at the residence

Kanoongo revealed the details of the incident on social media, stating that a man named
Jainendra Pathak, who introduced himself as a property dealer from Madhya Pradesh,
arrived at his Delhi residence. Pathak claimed he was a business associate of Shariq and
said he had suffered heavy financial losses due to the ongoing probes against the
accused.

According to Kanoongo, Pathak requested him to “let Sharig go” and ease the
investigations against him. Offended by the attempt, Kanoongo said he sternly rebuked
the visitor and asked him to leave immediately. Before leaving, Pathak allegedly left
behind a box of sweets at the gate of the residence.

The sweet box was later seized by police after Kanoongo filed a formal complaint.
Authorities are examining the contents of the box and investigating the motive behind
leaving it.

Cases against Shariq Machhli

The incident has drawn renewed attention to the serious allegations pending against
Shariq Machhli. Investigations under the supervision of Kanoongo are already underway
in multiple states. These include:

Drugging and raping Hindu girls: Allegations state that Shariq lured young Hindu women,
administered intoxicants, and committed sexual assault.

Blackmail through obscene videos: Victims were allegedly filmed without consent, and
videos were used to threaten and exploit them.

Forced conversions to Islam: Several girls were reportedly coerced into converting their
religion after being subjected to sexual exploitation and intimidation.
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Encroachment on community ponds: Shariq and his associates are also accused of
unlawfully occupying ponds reserved for fishing rights of marginalized Hindu
communities, such as Kevat and Manjhi.

These cases have sparked outrage in local communities, with rights groups and Hindu
organizations demanding strict action.

Police and legal response

After the latest pressure attempt, police have registered the incident and are closely
monitoring the matter. The sweet box left at Kanoongo’s residence was immediately
confiscated and taken for examination to rule out any foul play.

Authorities are also investigating how Pathak managed to reach the NHRC member’s
residence and whether the act was a planned attempt to intimidate or lure Kanoongo into
compromise.

Legal experts say the incident could amount to obstruction of justice and criminal
intimidation. If proven, fresh charges may be added against those behind the attempt.

Priyank Kanoongo’s strong response

Kanoongo, known for his strong stance on child rights and cases involving exploitation,
made it clear that such tactics will not deter the ongoing investigations. In his social media
post, he stated:

“Sharig’s aide came to my residence, requesting that | drop the investigations. He even
left a sweet box at my door before running away. This reflects their audacity. But | assure
everyone that all cases against Sharig will be investigated with complete strictness and
honesty.”

He added that the very reason Shariq’s network attempted such an act is because
investigations are being carried out sincerely, without pressure or compromise.

Broader implications

The case has highlighted the growing attempts by accused persons and their networks
to influence judicial and administrative processes. Activists argue that if such attempts
can be made on an NHRC member, ordinary complainants and victims face an even
greater risk of intimidation.

The incident has also revived discussions about the protection of officials leading
sensitive probes. Security measures for Kanoongo may be strengthened in the coming
days, sources suggest.

Background of the accused

Shariq alias Machhli has been a controversial figure for years. His name has repeatedly
surfaced in police records for crimes involving exploitation, encroachment, and coercion.
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Locally, he has gained notoriety as a man who uses money and muscle power to shield
himself from law enforcement.

However, with NHRC stepping in and directing inquiries, multiple cases against him have
gained momentum. The pressure attempt at Kanoongo’s residence is being seen as a
desperate move by his network to escape accountability.
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HIUTd16 FHc gga

https://www.bhaskar.com/local/mp/bhopal/news/sharig-machlis-henchman-reached-
kanungos-house-in-delhi-135830780.html
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https://zeenews.india.com/hindi/india/madhya-pradesh-chhattisgarh/bhopal/bhopal-
property-dealer-reached-nhrc-member-priyank-kanoongo-house-with-sharig-machli-
recommendation/2907753

Written By Harsh Katare | Last Updated: Sep 03, 2025, 08:57 PM IST
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https://www.jagran.com/jharkhand/ranchi-nhrc-takes-cognizance-of-surya-hansda-
encounter-case-in-godda-24034605.html

By Dilip Kuma rEdited By: Nishant Bharti
Updated: Wed, 03 Sep 2025 06:16 PM (IST)

ST AHATSR SN = Mgl # SMfeantt Hridal gai giaar &1 gows § Hid &1 93
forT B 1 SMToRY AelT Torg Bl Bt FRIBRd WR SN A gl & T ¥ S[a1d A § {6 govs
B G gAY R Y e & 11 3T 7 ERf 9 T @ =R gwre | Raié A R
Rreraemdl A gferd IR %ol JEHS &1 3RIY T ]

o SQRI I | 7T foret & U Sfeart Qo Mo driddl gai giial & 11 3R
B! GeHS H AR OM & HHd H AP AFAIYSR SN 3 99H o o 81 IREs &
T Ol 3oy & Haid HeRIad Jorg Agdl & 3fdad UR TN 2 I o g1

3TN A el g fob Ripraderdl & TMT 7T R UyH =31 Uifsd & AMafteR! &1 1R
ITE B1 3TN 3 faRve Mg & Tqdl &1 g8 WY R &l Few fear g i 3 smam &
fa=n-FdY & R gous ¥ g3 Aid & aR H gem Ruiia I9g & fiar smai o) oaf e
dtl

STANT = 9 IR U0l H MgT & S 9 T ¥ IR 9«ie & Hiak $d HRaATs RUIC SN
B! U5 BT Faw fear ¥1 59 oW 3maiT = Ribradsdl & Rremd &t it oft SFf €
ARG} o Wolt B, s I I ST S(UAT SaTd ¢ b |

3 3t RO TATgeRE Uidd WR a1 TWis URe & HenH T O Ihd ol Bis HY 3iifea-
Jifsar o1 U g1=a +f Wi Ue & A1egw § U9 IHhd ¢ | 30 & AT I Yoil 713 Ui @
yfafearei R foar =gl foar S|

RrprIded 3 T H o &1 8 Rrera

fRIeprraemsdl 3 a1 THeR! < § & at gier ©F T Wil gy gous | TR B!
TP T AT PI TS 8| RIBradawal A 31 3RIY T s Gt gi¥el & [avg ®is srered]
gRE gl UT| TP FTaoE 34 10 TRA DI TREIR o am 3R a1e & gfery 3 39 AR STa|

IgY, e T graT T fob et S & SR Gous g8 | Riemdedl & SaR Jaf
gl & URAR & AN gfe & 99 I 3R U1 d AT §i9al & IRR & 3Td e |
e & R 9 el & 919, Yo a1 S1Ad gHATAR] @l ®ig die 7 i & SH®RI ¢ X8
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https://www.bhaskarhindi.com/other/news-1181817
3 Sept 2025 5:53 PM

P AHATRISR SRINT (THTESRE) A FIRES & gl o # Sl eifded dR )R
i gaf gireT & HRId IR Terdex § AR S &1 e IR I o/ 81 3maiT = g
F I 3R gforg srefersd I IR g0d & iR faxga Raié amf g1

3R, 3 RIdeR (SMETTILY) | IETT AFAIIGR SN (TTCASRE « IRES & Mgl ford o
HITR-ISifa® dR R Afehd AT gl & BT e TIdRSex & AR S &1 g1 IR
ﬁaﬁ%ﬁm%l ST 3 T & UG 3R Yo 3refiers ¥ IR g9 & Wik faxga fard
it gl

S A | SMRANT & JHE 3o U1 DT 3R ¥ RIGAd gol dls 15 ATl ST & AR
Rrerad & T MU SRIG BT YYH T AFAIUGR] & 1HR Ieaad g &I Yod fHed!
S| M A ST & SR 3R Tt Bl 2 RydeR B Nfew TR} B HRar Ruid 30 & &
iR TRqd B BT 3Mex faar g

3TN = foRIY i ga e ®=A & Few Hf G &1 ifew ¥ mgr gio & wsiaxor Jfm
T 8 b ST & fRRnfAd & 3R Yois & SHer! Ry aug & ot 78t & S|
af gieT Y g R & g 3 10 3R 1 SaeR e 7 3% oR A IS/ 3R 11 3
DI SRIGIR YT & Ry aadfedr 4H-1 UgTs H 3% THHNEex H AR 54 &7 graT faa|

I TSl & TR, ot AR & 3R 3Tt a1 dle 3, Aftr IRERT & a1 3961 9
AfSHa Tiemr gar iR A g1 ®Ic & U=t | gt g &1 IeHiae HRaR fafts mical I e
T8I 31+ Ugdll 9R 2009 H SRGS fadwm™ Al 4 g1a @wel| 2014 H 1 33 urdf & Iwiigar
& IR W AGHE T IR | 2019 H U1 § FATG AT, Aldh GER VI W IR | 2024 H ST
fewe 7 e W I SUAHTH (IRTS AHdiAG HifdeR! Al I g1 qST, Al
fat oft gH1a o Siid 81 gIikiel S Ul

T 8 § i givar & faams Sifgeis & ittt ¥ ofR Mgl & damfedn ¥l | &3
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https://dainikbharat24.com/2025/09/iharkhand-national-human-rights-commission-took-
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Y| g giaT TdbTder R Helt Riard gHrH & o9 951 WeR 3118 ¢ | AP AHaTSR
3{TANT (TTLF3RAT) 3 IRTS & Mgl e & I -Ieifas dR R Iy gaf gier &
BT IR TIBIGer § AR WH & TeT R I forn B

3MTRINT = TIIgT & SURS SR gfery srefterds ¥ IR g0 & iR fawga feaid wiht 81 s o
T SN & THe oY UTel 3t 3R Rrard gol axrs 18 |

RN & IR RIGrId 8§ T T SHRIUT &1 YT T5d1 TSR] BT 1R I g
BT Tobd fAeraT 81 3MANT 3 g1 & S 3R T &1 2 RideR &l e IRt R FRas
o 30 ot & HiaR URqd A 1 3w fean B

3TN 7 ORIy o9 ga 7ifed & & Faw ot i §1 Fifew & igr gfe ¥ wsiexor amm
T B 5 3mai & fean-Fda & SraR gevs @t SHeR! Ruffa gwg & o =g & 1)

1 GGl DI gl foTel BT e 7 10 SRA DI GaER forel & 39 Ok I Io[T 3R 11 3R
P SRIGIR YT & Ry daafedr Y- UgTs H 3% THHNEex H AR SH &7 graT faa|

I TSl & TR, ot AR & 3R 3Tt dR1aR dle 3, Aft IRWRT & §1g 3961 9
Afgwma gteror g3 3R 9 81 Pic # Ut

Tt BT &1 JerHide HRAR A gféal I S[ST 38T 3814 Ugd! 9R 2009 H RIS
famrg Al § gAmE @eTl 2014 & o 33 urdf & IAfigarR & dR W AgH H IR

2019 T YTSIUT ¥ FATd ST, Al ¥R RIM W I | 2024 H U1 ¥ fede 7 e )R 35
SAGUH (RIS AHhdiED HifdeR! Al F IA1d daT, i fdeat Ht g1a o Sffd &t
BRI DR UT|
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https://lagatar.in/surya-hansda-case-commission-seeks-report-from-dc-sp-in-four-weeks

By VAIBHAV | Sep 03, 2025 03:10 PM

Ranchi: Taf g1 3 ¥ T AFATIGR STENT = TR a1 8. S1Torg T Ty T o
g, ST & H1T HerIa o Hedl §RT gol BRI T 31aeH TR SN = IFH form iR
gl & SRA IR Tadt § IR g & HiaR Ruid Al 8. oma &t miRar 9 difed oRar
DI AT BT 3 o1 .

RIS AHATIBR AN A g BRI, A Ta 61 3ehafdl |, AMaNeR &
AT 1993 BT YRT 12 P T8d 39 ATHA WR HRATS HI 5. TN = Rerg & e 7
3R BT YYH TYAT AHANYSR] T THR Ieerad AT 3R Fey 9 fFu g,

TG B1 3R Y oI AEAT A 20 3R BT SATART H AT Gof BT AT, 27 SR DI A
TR B ol g3, 29 3T P N A faRIY oid g fd HA BT Y TSR
RIS (Sd) &I far. 39 a1g 2 RideR &1 SN A Mgl & Shud 3R T &I Aifed
SR @R IR W H ®RdTg RUIe A7, 1Y 81 Mgl gierd ¥ YT T foh GoUS &SGR
T TR 3TN &I i g1 41 TS,

o Ugdl - Hgl [P U8 TSTs T 3R U1 &1 8. 3TN Bt T J HRIGT ST §. I8i- Bl
fo snfeamdt-geardt wR el TamT g Jekar &1 uRaras § ofR @ 39 AHd § =
firerT SR ©.
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NHRC notice to Maharashtra chief secy over township project-linked allegations

https://www.hindustantimes.com/india-news/nhrc-notice-to-maharashtra-chief-secy-
over-township-project-linked-allegations-101756924895827.html|

September 4, 2025

New Delhi, Based on a complaint alleging that a township project in Maharashtra is being
advertised as a "religion-specific residential enclave”, the NHRC has issued a notice to
the state's chief secretary to have the allegations inquired into and submit an "action-
taken report”, according to the proceedings of the case.

NHRC notice to Maharashtra chief secy over township project-linked allegations
The National Human Rights Commission has sought the response "within two weeks".

The complainant brought to the commission's notice a "highly-disturbing" development
near Mumbai, where a township project is being allegedly "promoted and developed
exclusively for persons belonging to one religion”, read the proceedings dated September
3.

The proceedings mentioned that the religion being referred to is of a minority community.

The complainant further alleged that the project is being "advertised as a religion-specific
residential enclave”, which "violates" provisions of the Constitution, according to the
proceedings, in which the victim name column says, "public”.

The Protection of Human Rights Act, 1993 has entrusted the NHRC with the responsibility
of protecting and promoting the rights of all human beings in the country and the panel
has the powers of a civil court for conducting an inquiry under section 13 of the Act, the
proceedings say.

The proceedings of the case mention that the notice has been issued under section 12 of
the PHR Act. The allegations made in the complaint "prima facie seem to be serious
violations" of the human rights of the victims, the proceedings say.

The registry is directed to issue a notice to the chief secretary of the government of
Maharashtra, with "directions to get the allegations made in the complaint inquired into,
and to submit an Action Taken Report", the proceedings say.

The NHRC has also directed the authority concerned to submit the provisions under
which such "permission or licence" for the township has been granted, "based on religion,
which threatens the sovereignty, integrity and unity of India", according to the
proceedings.

This article was generated from an automated news agency feed without modifications to
text.
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NHRC Probes Alleged Religion-Specific Township Project in Maharashtra

The National Human Rights Commission (NHRC) has issued a notice to Maharashtra's
chief secretary regarding a complaint about a township project allegedly marketed as
exclusive to a specific religion near Mumbai. The NHRC seeks an inquiry and an action-
taken report, citing potential constitutional violations.

https://www.devdiscourse.com/article/law-order/3614461-nhrc-probes-alleged-religion-
specific-township-project-in-maharashtra

Devdiscourse News Desk | New Delhi | Updated: 04-09-2025 00:11 IST | Created: 04-09-
2025 00:11 IST

The National Human Rights Commission (NHRC) has taken cognizance of a complaint
against a township project in Maharashtra, accused of targeting residents of a specific
religion. The project, reportedly situated near Mumbai, is alleged to be breaching
constitutional principles by promoting exclusivity based on religion.

On September 3, the NHRC instructed Maharashtra's chief secretary to investigate these
allegations and provide an action-taken report within two weeks. The commission
considers this a serious human rights issue, potentially violating the rights of individuals
from minority communities.

The inquiry will explore the legal framework permitting the development of this project.
The NHRC is keen to understand the basis for any permissions that might have been
granted, questioning their alignment with India's sovereignty, integrity, and unity.

(With inputs from agencies.)
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TSR A HERTY § yd-fafkry ersalRm aivaer & Rial o1 &g $71 gy
foar

https://hindi.oneindia.com/news/india/nhrc-notice-maharashtra-chief-secretary-
township-project-allegations-011-1377861.html

By Oneindia Staff Updated: Thursday, September 4, 2025, 0:31 [IST]

ST AFAYSR AT (NHRC) = HeS & U Teh TI3I1RY URAISHT & R H Teh Risbrard
& §1¢ HERTY & Y& Aford &l Afed S foban §1 Bid dR R a8 a1 U yH-fafRry
AR &4 & ¥ H fauud &t Sl W@H 8, Sl AU Yrau i o1 I B Tl g
NHRC 4 & 9wg & HicR $Rars Ruié w31

RIprd # T Ui 9H & dAfaddl & fod favy U 3 A & §gar e & IR |
fearaii @1 IomR forar a1 B | RIerawmal & SIUR, 98 RUf) AFarfieR) &1 iR Ieed
g1 3 RIdeR &t aRIG & NHRC & HRdTe!, YR &1 JUHdT, 3&Sdl 3R Thdl & g
Jutfad @aR &I Xaifed B 7

NHRC, AMAIYeR W&l SfAFTH, 1993 & d8d & &l ¢, o 39 I YR |
AFATYSRI DI &M AR YaHdT HA FT HRAGR <a1 ¢ 1 SN AT B URT 13 & d8d
T Rifad <mred & SfBR & 1Y S &R Ol ¢ | 39 JHd H, Aifey 39 Sififay &
YRT 12 & dgd SIRT fobdT 17 UTI NHRC - HERTY TRBR bl SRIUT b G TRE A ST B
o1 AR 3 81 SMaRT 39 S vraemt o7 faavor off AT § R dgd 59 aRe &F ge-
3T TSR uRASHT & Sl a1 Arga™ fear mar o1l

ffgard 3R 3rTd P

NHRC &1 YR SRIGT & TiRaT &1 Xaifard Bt 8 | HRATS RUIE 3R BT TB BRI
HITTBR, STANT BT & Jg YA BT ¢ b AHAISRI B SRR @M §1T 3R [P
Tahdl & forg foedt oft Surfad war &1 ia daiferd foar s

g Al YUt BRI & 1Y fIwT ! Idferd B & I I8 gAlfad! ! ISR &Rl
21 39 S P IR ¥ HRd | 3! dig & uRareHsil & fae Aeayguf fira srm a=
THdT B |

With inputs from PTI
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Bhopal: 3[d¥ YRTH P W I $1 PRATS, AP AFAIISTR AN 7 Hade? 3R
STYRT B ST fovar au

https://www.amarujala.com/madhya-pradesh/bhopal/bhopal-no-action-taken-against-
illegal-liquor-shop-national-human-rights-commission-issues-summons-to-collec-2025-
09-03

Sl S, 3R IS, HIUTe Published by: el fdd_t Updated Wed, 03 Sep 2025 10:11
PM IST

IR
HaTd

WU H 3fdY IRTE GHI-HH-IR W HRATS g1 B W I HHANISR START A HidTed
FHdeR 3R AMEHRT TG DI THT SIRT ART FR 3.3G¢d 2025 B AMG MABR AT &
fewet Ry Sela eried & e Ufdded dfgd Afadid U 3 SURYd 511 &1 H8l 5|

IEESIR

YT T § ${dY RIS GPMH-HH-8R W PRATS o] P W AP AFAMNIBR SHTANT
J U HAdex HIRICS [ashH Rig 3R HEHRT e ! T STRT STR] B 3.37F¢d 2025
DI O DR AN & feceh Ry HElg ey I I Uidde died AfeiTd U
Y IURRYA B B el B | X3 HIUTH P TTT SRR Bl 7 ATART YRS TR 3438 RS
GPMH-HH-TR IdTierd {1 ST X8 foren! Rerad Igaral gRT i/ TR ¥ &1 18 Iig
TEHRT fAUTT B! ATIRATE! o T 31151 0 DI HRATS Aa! B T3 [oId J1G Yganad gRI
YT AIG 3fUBR SATINT & THE M U fobar T T

SYeIY STRT g3 JH-

SFHR! & GdTad 28.JdATg 2025 I SR & Jad Ui SN & fie 7 39 qHd o

AMa SRBR WREUT AT, 1993 FT YRT 12 & faHd T ol o110 IWBR B
FERra fomar o o1 i iure & e aforee &t Afew okt o RIsrd &t §ifd HRASR 15
fadl o PRas Uldded (ATR) Udd a1 SN SH$ Slacie SR & o= o
19.37Rd.2025 B! Yol T WRUI U & a1 HT 3H1a=ges Ufdae URdd el foar a1 SranT
39 W TR BB U U AHEHR) g Td e AfoRee, Wiure & 9L 9w
(Conditional Summons) SR frg T B 1 3% 3.3dcd 2025 P A4 HYBR AR & feealt
%u;'v—sﬁu HIAT H SaIH Uidde Hied Aaaid U ¥ IURYd g BT TR SR} foedT
TR

g 958G YHATH
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HIT Yaad! faaw Burél A Fe1 § % T8 98¢ IS § [P S &t aR-§R &t A1y 3R
IAEHAl & S[A9G IRBR - 3 P DIy HRATS Aol DIl Jg AURATG! o, Sfeh IRTS
TithaTaft & TT Jeil WBTS & | HISTAT TRBR ST B YREM e, Sfeh Aftharsii & g

DI ADIGRT TR B! ¢

M MNECAERIEE]

B YaadT = Hel fh IRE g Ui qud 3R S & SRIdTd & Ui gaarT 7 Rk
el &1 Iecad 7, dfew ARl & SIIERI BT 9 3R JHTS Pt ST & Ryard THR
RTY | T8 TS AHEHRT TAUTT, o7 U= $iR IR1E Afthansit &1 firefird & gan ]l
IBi- Id1a & fh SR IRBR A T 3aY gHM I qRd §g B, AR I o 1haT 3R
ST HfYBINGT TR HRATs gl Bi, dl HIUY TSB! TR IdH oFdl & fgd H 3fiara
BN UNA WWPR H dobld U4 4 39 OHd T IJod TRHE oA dlgU|
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